RAJYA SABHA [18 April, 2001)

view of the allocation during 2002 period after Simhadri Plant of
NTPC is commissioned; and

(c) if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF POWER
(SHRIMATI JAYAWANTI MEHTA): (a) and (b) Yes, Sir. Chief
Minister, Andhra Pradesh requested the Union Government in
November, 2000 for additional allocation of 200 MW to tide over the
power crisis in the State and to review the allocation in 2002 after the
Simhadri plant of NTPC is commissioned.

{c) Allocation to Andhra Pradesh out of unallocated quota was
increased from 40% to 48% from 20th January, 2001. Further, a
special allocation of 100 MW out of unallocated quota of Southern
Region has also been made to Andhra Pradesh on first charge basis
for a period of 15 days from 7th April, 2001 to meet the emergent
power requirement of the agriculture sector and to tide over the
critical power situation in the State.

Electrification of Villages in Madhya Pradesh

13580. SHRI KAILASH JOSHI: Will the Minister of POWER
be pleased to state:

(a) the total number of villages of Madhya Pradesh which have
not been electrified so far, district-wise details thereof;

(b) whether Government have any plan to allocate special funds
to Government of Madhya Pradesh to electrify all the villages in the
State during the next two years; and

(c) if so, the details thereof and the expenditure likely to be
incurred thereon?

THE MINISTER OF STATE IN THE MINISTRY OF POWER
(SHRIMATI JAYAWANTI MEHTA): (a) As reported by Madhya
Pradesh Electricity Board (MPEB), the district-wise details of
number of villages clectrifiediin-¢lectrified in Madhya Pradesh and
given in the Statement enclosed. (Sce below)

tOriginal notice of the Question was received in Hindi.
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(b) and (c) Finance Minister, in his speech while presenting the
Union Budget for 2001-2002, has announced that a package of
initiative is being launched by the Government to improve the power
distribution system in rural arcas. This includes: completion of
clectrification of bulk of the remaining villages in the next 6 years;
extension of assistance to the States for village electrification works
under the Prime Minister’s Gramodaya Yojana (PMGY) whose
funding is being augmented; stepping up credit support from Rural
Electrification Corporation to SEBs for speedy electrification of dalit
bastis, households of scheduled tribes and other weaker sections of
society; improving the quality of power supply in villages;
augmentation of distribution networks in rural areas supported by
REC under the accelerated Power Development Programme
(APDP); earmarking a sum of at least Rs. 750 crore out of RIDF for
rural electrification works; and augementing the resources of REC by
allowing it to float capital gains tax exemption bonds along with
NABARD and NHAI under Section 54 EC of the Income Tax Act.
The proposals for electrification of villages in Madhya Pradesh would
also be covered under the above mentioned package of initiatives.
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